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1. Introduction 

DGFT has launched e-RCMC module as part of IT Revamp project to deliver seamless experience for the 

Exporters and Registering Authorities. Reference to Trade Notice No. 35 / 2021-22 dated 24.02.2022, it is 

mandatory to file / issue Registration Cum Membership Certificate (RCMC) / Registration Certificate (RC) 

through the DGFT common digital platform from 01.04.2022. 

This document will act as the user guide for registering authorities for working on the e-RCMC module 

available on https://www.dgft.gov.in. 

Features of the current e-RCMC module are summarized as below: 

✓ Single Platform for Exporters and Registering Authorities (EPC/CBs). 

✓ Coverage of entire Life Cycle of Certificate – Facility for Issuance, Amendment, Renewal, 

Surrender*, Suspension* and Revoke Suspension* is to be provided. (* coming in subsequent 

releases). 

✓ Electronic (Paper less & contact less) and Real-Time Issuance of Certificate. 

✓ Single Source of Information – IEC Details are auto-authenticated and common across the Trade 

Ecosystem. 

✓ Validated PAN / CIN / DIN – In-Built Integration with CBDT and MCA in the System for auto-

validation in Exporter IEC Profile. 

✓ PayGov as Payment Gateway - Fees directly in accounts of Registering Authorities (EPC/CBs). 

✓ Auto-generation of Invoice by the System. 

✓ Certificate generated as per details given in Appendix 2R – Can be verified online for authenticity. 

✓ Exhaustive Workflow Functions and Two-Way Communication with Exporters – Raise deficiency 

and get response from applicants. Approve / Reject a file by providing remarks. Transfer of file from 

one user to another / one office to another. 

✓ Complete file history for action taken on particular file. 

✓ Email and SMS Notifications to Exporters and Registering Authorities. 

The below benefits are envisaged from the implementation of the e-RCMC Module. 

• Certificate is to be issued with a unique document identification number (UDIN) and QR Code for 

easy validation online on DGFT Website. 

• Real-time notification to be sent to Exporters through Dashboard, Email and SMS. 

https://www.dgft.gov.in/
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• Contact details of Representatives of the Exporters to be captured & made available for Outreach 

& other related activities. 

• Enough Flexibility in the Module in terms of Fees/Office/Business Line Configuration to 

Registering Authorities. 

• API Based exchange* of RCMC from DGFT to Customs (* Under development with Customs). 

• Minimal or No requirement of checking Physical/Uploaded Documents by Applicants as most 

details are auto-authenticated/auto-fetched from the Records. 

• Various real-time MIS Reports will be made available to Registering Authorities as well as 

Monitoring mechanism to DGFT and Department of Commerce (DoC). 

 

Pre-Requisites for Registering Authorities 

✓ Access to DGFT Website (https://www.dgft.gov.in) over Internet. 

✓ Recommended Browser is Google Chrome. 

✓ Merchant Id and Checksum Keys from PayGov for Office Management - Covered in subsequent 

sections. 

✓ Class-2 / Class-3 Digital Signature Token for Users Issuing RCMC. 

✓ Authorisation Letter for Administrators to Upload at Registration for DGFT HQ to enable user – 

Covered in subsequent sections. 

 

 

  

https://www.dgft.gov.in/
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2. On-Boarding of Registering Authorities 

The following processes are part of the on-boarding for registering authorities. 

2.1. Registering with PayGov Payment Gateway  

Registering Authorities are required to sign-up with PayGov – payment gateway services provider 

to setup their bank account in which the fees for RCMC applications would be received. 

Export Promotion Councils (EPCs)/ Commodity Boards (CBs) may first complete the on-boarding 

formalities with PayGov to get their Merchant Id and Checksum Key.  

The NSDL PayGov on-boarding kit details including contact details have been shared over email 

by DGFT. 

  

Note: Merchant Id and Checksum keys are confidential and should not be shared with anyone else. 

Note: In case you are on-boarded on the Certificate of Origin (COO) platform of DGFT, please note that 

the Merchant Id and Checksum keys for e-RCMC module should be different from COO platform to avoid 

any conflict. The bank account details can be the same for two difference merchant ids. Details can be 

sought from NSDL PayGov team during the time of onboarding. 
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2.2. Registering on DGFT Website 

EPC / CB users will register on DGFT Website https://www.dgft.gov.in as Export Promotion Council 

/ Commodity Board users to access the Common Digital Platform. 

 

Steps to register on the DGFT website are as follows. 

 

1) Navigate to https://www.dgft.gov.in. 

 

 

2) Click on Login button on top right corner of webpage. 

https://www.dgft.gov.in/
https://www.dgft.gov.in/
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3) Select Register User as Export Promotion Council (EPC) / Commodity Board (CB). 

 



Directorate General of Foreign Trade (DGFT)  e-RCMC User Guide for Registering Authorities v2.0 

DGFT Public  Page 8 of 35 

 

4) Enter the basic details for registration. 

a. Register User As – Export Promotion Council (EPC) / Commodity Board (CB) 

 

b. Select Role 

i. Administrator – The primary / main officers of the agency who can approve 

other officers and do various configurations (such as define the Offices / 

Branches, Fees Setup, Business Lines, Instructions and perform User 

Management activities). They will also be able to process the RCMC 

Applications like normal officers. 

ii. Officer – Basic users who will be processing the RCMC Applications.  

 

c. Select EPC – Select your EPC details. 

 

d. Select Office – This is optional selection from drop down values in case the 

administrator has defined the offices. In case the details are not available, user can 

proceed with the registration and request their administrator to define / map the same 

later. 

 

e. First Name & Last Name – Enter your First and Last Name.  

Note: First Name and Last Name should be as per the name available in your Digital 

Signature Token for validation purposes. For any updates in profile, please contact 

your administrator post registration.  

 

f. Email Id – Enter your name-based email address.  

Note: Kindly use the name-based email Id for registration (e.g., mike.p@abc.in) 

instead of generic email Ids (e.g., hrdepartment@abc.in). 

 

g. Mobile Number – Enter your 10-digit mobile number. 

 

h. Pin code & City – Enter the Pin code and city details as per your demographics. 
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i. Attachments – Upload the authorisation letter from your EPC / CB while registering to 

assist the administrator in approval process. 

Note: Administrator will be approved by DGFT HQ as one-time activity. Once approved, 

the respective Administrator can approve the onboarding users’ requests through user 

management post login.  

Note: Access will be enabled only upon approval. 

Note: You can have multiple Administrators / Officers. 

 

5) Click on Send OTP. Email and Mobile OTP will be sent to your mobile number. 
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6) Enter the OTP and click on Register to complete registration process. 

 

 

Note: In case you face any issues during the registration process, please try again after 30 minutes. 
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2.3. Logging into DGFT Website 

Once you have registered on the DGFT website, you may proceed to login to the website. 

1) Once registered, please login with the credentials received on your registered email address to 

continue.  

Note: You will be asked to change the temporary password once post login as security measure.  

Note: In case unable to login, please use forgot password feature to reset password or register 

again. 

 

2) Post login, the user dashboard with EPC/CB and activation status will be displayed.  
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The various user statuses are as follows. 

• Pending Activation – User has registered on DGFT Website and awaiting activation from the 

respective EPC/CB Administrator. Once approved, the user can perform various functions in 

system. 

• Active – User is active in system and perform tasks as per the assigned roles. 

• Rejected – User has been rejected in the system. User is advised to contact their respective EPC 

Administrator. 

• Inactive – User is inactive in system and cannot perform any tasks. User is advised to contact their 

respective EPC Administrator. 

Note: For Administrators, in case the user status is pending activation, then please contact DGFT 

EGTF team to activate / approve the same. Officers can contact their administrator to activate 

respective users. 

 

3) Once your user is active, you can proceed to click on My Dashboard to view and proceed on 

various menu items. Below matrix displays the access available to various menu options with the 

functionalities offered in respective screens. 

EPC/CB Name 

Registered Role 

User Status 
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Sl. No. Menu Item Description Administrator Officer 

1.  Office Management View and manage office, fees, 

and business line details 
 

2.  User Management View and manage users  

3.  View & Process 

Submitted Application 

View the submitted RCMC 

applications for action / 

information 

 

4.  MIS Reports View the reports such as 

Payment Report 
 

5.  View & Register Digital 

Signature Token 

View and register your digital 

signature token key  
 
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2.4. Office Management – By Administrator  

Office Management enables the administrator of EPC / CB to define the various registered / regional / sub-

regional / local offices, RCMC fees setup, business line (as per Appendix 2T) and configure instructions for 

exporters. 

This is usually a one-time setup and needs to be updated only when there are any changes in the office 

details or fee configuration etc. 

1) Navigate to My Dashboard > Office Management. 

2) The following screen will be displayed. 

 

3) Administrator can perform the following actions. 

a. Add / Edit Office – Add a new office or edit existing office details.  

b. View / Configure Fees – Add new fees or edit existing fees. The fees configured here are 

displayed to the exporter at the time of application. 

c. View / Configure Business Line – Add / Edit the business lines as per Appendix 2T. 

d. View / Configure Instruction – Add / Edit the instructions to be shown to exporter at the 

time of application (apply / amend / renew). 
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2.4.1. Add / Edit Office  

Administrator can add and edit the offices which will be receiving and processing the RCMC applications 

here. 

1) In the Add Office tab, click on Add Office to add the office. 

 

2) Enter the details as applicable for the office. Tooltips are provided on screen for guidance. Few key 

fields description is provided below for reference. 
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a. Office Type – Select from any one of Registered / Regional / Sub-Regional / Local Office. 

b. Office Name – Enter the name of the office being defined. This will be displayed to the 

exporters at the time of filing RCMC application for selection and submission.  

c. Office Code – This is optional field. This is generated by the system automatically. 

d. Merchant Id & Checksum – Enter the Merchant Id and Checksum as received from 

PayGov. All RCMC submission payments will be done corresponding to the Merchant Id 

configured here for the office selected by exporter.  

Note: In case the merchant id or checksum values are incorrect, the exporter may not be 

able to submit the application / you may not receive payment for the submission. 

e. GSTIN – Enter the GSTIN of the office for invoice purposes. 

f. Email – Enter the email address of the office. 

g. Status – By default Active, only active offices will be shown in the various drop down of 

office selection. 

h. Start Date – Enter the start date of the office here. The office should be active and after 

start date to be visible in the various office drop downs. 

i. End Date – Applicable only when status is Inactive. Enter the end date of the office. 

3) Click on submit button to save the details 

 

4) The details will be available in the Add Office grid on screen for reference and further action if any. 

5) Administrator can perform the following actions to an already added office. 

a. Edit Details of already existing office from the details grid. The meta data of offices can be 

updated. 
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b. Administrator can also map / un-map officers to the various offices from here. 

c. View Office Details audit log to see the changes done in the office meta data. 
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2.4.2. View / Configure Fees 

Administrator can define the fee setup for the EPC / CB here. The fee setup can be defined based 

on certain parameters such as application type (New / Renewal / Amendment), Status holder rating 

(1-star, 2-star and so on), number of years membership required etc. 

 

1) Click on View / Configure Fees tab in the Office Management screen. 

 

2) User can add a new fee setup or view the existing configured fees. 

Add Fee Details 

1) To add a new fee, click on the Add Fee Details. 

2) The fee setup screen will be displayed. Enter the relevant details for configuration. 
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a. Fee Id – This is a system generated value for reference purposes. 

b. Fee (INR) – Enter the Fee in INR terms. 

c. GST (%) – Enter the applicable GST rate. Enter 0 in case not applicable. 

d. HSN Code / SAC Code – Enter the HSN Code / SAC Code for the fee as applicable for 

printing in the invoice. 

e. Total Fee (INR) – Auto calculated based on the Fee and GST %. 

f. Status – Select the status for current fee. By default, Active.  

In case fee is no longer valid, then update the status to inactive. 

g. Fee Description – Enter the fee description in detail. This description will be visible to the 

exporters at the time of application for RCMC for information and selection purposes. 

h. Additional Parameters – Few additional parameters based on which the fee can be 

defined. 

Parameter Selection Type Values 

Application Type Multi-select New – Select for New RCMC 

Renewal – Select for renewal of RCMC 

Amendment – Select for amendment of RCMC 

Not Applicable – Select in case nonapplicable 

No. of Years 

Membership Applied for 

Multi-select Not Applicable – Select in case nonapplicable 

1 Year – Select for 1-year membership request 

2 Year – Select for 2-year membership request 
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Parameter Selection Type Values 

3 Year – Select for 3-year membership request 

5 Year – Select for 5-year membership request 

Financial Year for which 

Membership is applied 

for 

Multi-select Not Applicable – Select in case nonapplicable 

Previous Financial Year – Exporter applying for 

previous FY 

Current Financial Year – Exporter applying for current 

FY 

Upcoming Financial Year – Exporter applying for 

upcoming FY 

Status Holder Multi-select Not Applicable – Select in case nonapplicable 

1-star – Exporter is 1-star holder 

2-star – Exporter is 2-star holder 

3-star – Exporter is 3-star holder 

4-star – Exporter is 4-star holder 

5-star – Exporter is 5-star holder 

Annual Turnover of the 

Firm (Previous FY in 

INR) 

Single Select Administrator can specify numeric range 

MSME Status Multi-select Micro, Small, Medium, Not Applicable 

Category of Exporter Multi-select Merchant Exporter, Manufacturer Exporter, Service 

Provider 

Export Performance in 

Previous FY 

Single Select Administrator can specify numeric range 

 

3) Enter the fee details, validate the same and click on Save Details. 

Few examples of fee setup for reference purpose only. 

# Scenario Fee Setup 

1.  • Entrance fee in the year of 

enrolment - Rs. 2500/- Annual 

Membership Fee - Rs. 5000/- 

• Total (during the year of 

Enrolment) - Rs 7500/- + GST 

18% (Rs. 8850/-) 

 

Fee (INR) = 7500 

GST (%) = 18 

Fee Description = New Membership Fees for RCMC (Incl. Entrance 

Fees) 

Application Type = New 

No. of Years Membership Applied For = Not Applicable 

Financial Year for which Membership is applied for = Not Applicable 

Status Holder = Not Applicable 
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2.  Membership renewal fee is. Rs. 

5900/- (Rs 5000/- + GST 18%) 

Fee (INR) = 5000 

GST (%) = 18 

Fee Description = Renewal Fees for RCMC   

Application Type = Renewal 

No. of Years Membership Applied For = Not Applicable 

Financial Year for which Membership is applied for = Not Applicable 

Status Holder = Not Applicable 

 

 

Edit Fees 

Fees can be edited by clicking on Action > Edit Fee Details. The same screen as above will be displayed 

where user can edit the values.  

Note: Any changes to the fee will be available in the Fee Audit Log available under Action. 

Test Fee Search Details 

Administrators can validate the fee structure defined for specific scenarios using this functionality. Enter 

the criteria as would be provided in the Exporters page here and see the fees shown. 
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2.4.3. View / Configure Business Line 

Administrator can specify the business line / details of products falling within their jurisdiction as specified 

in Appendix 2T here. The values specified here will be shown to the exporter for reference purposes while 

applying for RCMC. 

1) Click on the View / Configure Business Line tab to configure the business lines. 

2) Click on Add to add a new business line. 

 

3) Click on Submit to save the details in system. 

 

4) Existing Business Lines can be marked Inactive by clicking on edit icon under action. Description 

editing is not allowed. 
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2.4.4. View / Configure Business Line 

Administrator can define the instructions which shall be visible to the exporters at the time of application 

for apply, amend and renew RCMC. 

 

1) Click on Add button. 

2) Enter the details (Rich Text enabled). 

 

3) Save the details. The same can be edited / previewed by user. 

4) The details will be shown to the exporter at the time of application. 

Note: For Information, the above configured Office Details, Fee Details and Business Line Details are 

visible to the Exporter at the time of application. Screenshot given below for reference purpose. 
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View from Exporter Login below for reference. 
 

 

 

 
 
 

 

 

Click to view the 

instructions configured. 

Fee Selection visible to 

Exporter 

Offices Configured are 

visible to Exporter for 

Submission 

Business Lines as per 

Appendix 2T for information 
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2.5. User Management – By Administrator 

User Management enables the administrator of EPC / CB to perform administrative tasks of approving user 

registration requests, editing user profile, de-activating user, updating user role and mapping user to offices. 

1) Navigate to My Dashboard > User Management. 

2) The following screen will be displayed. 

 

3) Click on Search to view the users in system for your respective EPC / CB. 

4) As an administrator, you can search through the list of users and perform the following actions – 

Click on Action button to view the options. 

a. View and Activate User – View the user details and approve or reject for EPC/CB (For 

users with status in ‘Pending activation’ or ‘Rejected’ or ‘Inactive’). 

 

b. De-Activate User – Mark user as inactive in system (For users with status = Active). 

 

c. Update User Role – Update user role (Select from Administrator / Officer). 

 

d. Map Office to User – Map officer to one / multiple offices to a user.  

 

e. View and Edit User Profile – Edit the user profile such as designation, address, mobile 

number etc. 

 

f. View User Audit Log – Audit log of changes to the user profile. 

Note: Users registered as EPC / CB cannot modify their profile. They must request their administrator to 

update their profile (for Name, Designation, Address, etc.). 

Note: Administrator are required to edit the profile of the users one time and specify the Designation of 

users using the Action > Edit User Profile option. 



Directorate General of Foreign Trade (DGFT)  e-RCMC User Guide for Registering Authorities v2.0 

DGFT Public  Page 26 of 35 

2.6. View & Process Submitted Applications – By All Users 

The users (Administrator and Officer roles) can view the applications submitted by exporter and perform 

various actions on the same as applicable. 

Note: Please ensure that your designation has been updated by your respective administrators from user 

management. 

 

 

 

1) The submitted application is received in the respective EPC/CB Office and available to all the 

officers mapped to the office. 

2) Navigate to My Dashboard > View and Process Submitted Applications. 

3) The following screen will be displayed. 
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4) Click on Search to search for the files.  

5) Click on the File Number to view the submitted application. 

2.6.1. Pull to My Worklist 

6) Click on Action to perform from any of the following. 

a. Pull to my worklist – To perform any action on a pending file, you will need to pull the 

file to your queue for processing. 

b. View File History – View the actions taken on the file. 

7) Once the file has been pulled by the user, click on file number to view, and process the file. 

8) The submitted application is displayed to the user as shown below.  
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a. Basic Details – Displays the basic details from the IEC Profile such as Date of 

Incorporation, Category of Exporter, CIN / LLPIN, Annual Turnover, Status holder details, 

Firm Address Details, RCMC Details, Branch Details, Industrial Registration Details, 

Details of Proprietor / Partner / Karta / Director / Trustee and Preferred sectors of 

operation. 

b. RCMC Details – Displays the selected EPC / CB, fees selected for payment, Branch 

address details, Export Product details, Authorized Representative Details, and other 

information (countries exporting to). 

c. Attachments – Displays any attachments accompanying the application. Users can add 

their own attachments here as well. 

d. Declaration – Standard declaration as per the ANF. 

e. E-Sign Details – Digital Signature / e-Sign details for authentication purposes. 

f. Payment Details – Payment made and option to download the invoice. 

g. File History – Displays the file movement details. 

h. Details to be printed in the certificate – Displays the details which shall be printed on 

the certificate. You can modify the RCMC Validity Date and Description of Goods / 

Services here. You can also specify additional remarks which need to be printed in the 

certificate. Always save the details post modifications. 

2.6.2. Approving the File 

9) Review the “Details to be printed in RCMC Certificate” tab before approving the file. 
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10) User can modify the Validity date (expiry date) and Description of goods / services for which 

exporter is registering. Click on Save button. 

11) In case additional remarks are to be printed in the certificate, then the same can be specified in 

the Enter Any Remarks to be printed in certificate field. 

12) Approving the File – To approve the file, enter the remarks and click submit. The file status will 

change to “Approved – Pending Issuance”. 
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13) Open the file again and click on issue RCMC certificate to issue the certificate.  

Note: You must register your digital signature token before issuing a RCMC certificate from My 

Dashboard > View and Register Digital Signature Token. The name in token should match with name 

in your profile. 
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14) The file status will change to “Approved” once the certificate has been issued. The details will be 

auto-linked to the IEC profile. View Sample Certificate Here. 

2.6.3. Rejecting the File 

15) In case of Reject – To reject the file, enter the remarks and click reject. The file status will 

change to “Rejected”. 

 

2.6.4. Mark Deficient 

16) Mark Deficient – In case the application is deficient, enter the remarks and mark the file as 

deficient. In case any additional fees are required, then the same can be entered as well and 

submitted.  

Note: The exporter will be able to view the deficiency and respond from My Dashboard > Submitted 

Applications page. 



Directorate General of Foreign Trade (DGFT)  e-RCMC User Guide for Registering Authorities v2.0 

DGFT Public  Page 32 of 35 

 

2.6.5. Send to Another User / Transfer File to Another Office 

17) Send – To send the file to any other user within the same office for processing. Enter remarks 

and select the user to submit. 

 

18) Inter-Office Transfer – To send the file to any other office of EPC, enter the remarks and select 

the EPC Office to send the application to. 



Directorate General of Foreign Trade (DGFT)  e-RCMC User Guide for Registering Authorities v2.0 

DGFT Public  Page 33 of 35 

 

2.6.6. View File History 

19) View File History – To view the to and fro movement within a file. 

 

 

 

2.6.7. Mark File In-Progress 

In case for some reason, the file status needs to be changed from Approved – Pending Issuance, 

Deficient or Rejected to “In-Progress”, the administrator can do so from the My Dashboard > View and 

Process Submitted Applications page. 

20) User can mark the files whose status is (Deficient, Approved & Pending Issuance and Rejected) 

as File In-Progress by clicking on Mark File in Progress under Action button. 
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21) Enter Remarks for marking file in-progress and submit. The file status will be changed to In-

Progress.  

22) User can pull the file to their worklist and continue working on the file. 
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2.6.8. Sample Certificate for Reference Purpose 

 

 

 


